
What I am sayinl is that it is h)w. There 
is no doubt about it. But 1 have liven 
reasons also. In past year t it was a case 
of drouaht. Because of drought and non-
availability of the produce. the' prices wcre 
hiked in the auctkns. .But this ycu, be .. 
cause of a record production, naturaLJy 
tbe prices have caine down. But none .. 
theless, 'prices are not that bad. That is 
what I am trying (0 lic:monslrale. 

SHR} SURESH KURUP: With due 
respect, J am saying th~tt this is wrong. 

SHRI K.H. RANC,ANATH : Govern-
ment has come to the re~cue of the Car-
damom Board. Karnataka is one of the 
State which grow cardamom, May I kn')w 
the, difficu'ty for .the Government to orga-
nise Cardamom Board on t he Jines of the 
Coffee Board which has been doi ng a good 
work, because the hon. ~1ember was sug-
gesting that the Cnrdamonl Soard was not 
doing Inarketing? Why does the Carda-
nlom 80ard not p:o..:ure cardamom from 
the growers and do the marketing as i$ 
done by the Coffee Board? 

SHRI P. SHI V SHANKER: It could 
be gone into. But I am n()t sure what 
result would come out of it. Since a sug-
gestion has been made. I would certainly 
like to go into lh:ll. J ""'ish to submit 
that when it comes to the question of 
Coffee Hoard. the position t hu t \\I'3S taken 
was that on the bClSis of the workini of the 
entire c.:onomi~s it WlS found that Coffee 
Boa.rd mU$( procure the entire coffee and 
then do tbe marketing. This has not been 
done in re~pect of other BOlrds includina 
Tea B('ard. But since a suggestion bas 
been thrown, I wiJl examine it. Whether 
it is really feasible we will certainly go into 
that. 1 will not rule it out. I win cer ... 
tainly get it examined. 

Direction to textile mills to produce 
more standard ciotti:. 

-393 SHRI SRIBALLAV PANI· 
GllAHI ! Will the Minister of TEXTILES 
be pJeased to state : 

(a) whether Government have laid. 
ernpb.sis while issuing instructions to the 
textile, mills that a certain proportion of . 

\ .j 
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their products should be standard cloth . 
for, tbe U4)C of common man; and 

(b) if so, whother these directions are 
beinlC followed by the textile Inals ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): Ca> At 
present, only mills of the National Textile 
Corporation are engaged in the product-
tion of controlled cloth. 

(b) Does not arise. 

SHRI SR1BALLAV PANIGRAHl: 
Sir, I would like to know from the bon. 
Minister the number of mills ownc4 by 
National Textile Corporation presently 
engaged in production of controlled cloth, 
whether there has been any target fixed in 
respect of such production. what is the 
quantity produced by these mills and what 
is the requirement of the nation. As you 
know, the National Textile Policy, recently 
prepared and presented before the House, 
clearly envisages the responsibility beini 
transferred to handloom sector for produ .. 
tion of controlled cloth,_ So, I would like 
to know whether all the controlled cloth 
produced both by these mills as well as in 
Ihe handloom sector, is reaching the poor 
people in the rural areas~ whether the 
o overnment is aware that because of the 
itnproper functioning of the public distribu-
tion system of this cloth, many poor 
people are not getting this cloth, ard if so, 
what steps Government are thinkina to 
take to streamline the distribution of this 
cloth. 

SHRI KHURSHID ALAM KHAN: 
Sir, at the first instance. the hon. Member 
wanted to know the number of mills we 
have in the National Te:tttile Corporation. 
We have a total number of 125 mills, out 
of which 102 are nationalised and the rest 
are managed mills. The target fixed for 
the controlled cloth is 700 million metres 
for· 1985.867 out of which the NTC 
will produce 280 million metres while the 
hamUoom, sector will produce 420' million', 
metrel, The distribution of the!" 
controlled· cloth and the janota 
clotb is dOlle tbr'ouah the NTC and the' 
State' Go"ernments. Wherever there 'ar, " 
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any problems or wherever any complaint 
is brOulbt .It'O.· our notice, we make a 
reforence to the State Government con-
cerned to take appropriate action so t.bat 
the janata cloth reaches the taracted 
papulation. 

SHRI SRIBALLAV PANIGllAHI: 
Sri, my scc$nd supplementary .is whether 
the Government is aware of the bad state 
of the handJoom sector in the country 
inasmuch as 20 per cent handlooms are 
'presently idle, they arc without any work. 
So, . to solve their problems and also 
according to tbe provisions of the new 
textile policy, will' the responsibility of 
production of controlled cloth be shifted 
in an increased way and rapidly also to the 
hand loom sector? What is the Govern-
ment's programme regarding this, how 
quickly they are doing this work? Also I 
would like to know what is the amount of 
subsidy kept in this year's budget under 
this head and whether that amount will be 
sufficient to meet the requirements. Thirdly, 
whether the Go,·ernment has any pro" 
gramme to ensure supply of raw material 
to the weavers, for production of jOllota 
cloth at the time of scarcity, and also the 
safeguards provided aaainst the fluctuation 
of input pric.es. 

SHR( KHVRSHID ALAM KHAN: 
Sir, a number of questions have been put 
by the hon. Member. So, at the first 
instance, I would like to mention that the 
Government has already taken the decision 
to transfer all the controlled cloth to the 
bandloom sector. The beginning In this 
rCiard has been done only this year. In 
1985-86, 50 nlillion metres of extra cloth 
have been given to the handloom sector. 
Beside!, it has been decided that 20 per 
cent of controlled clotb will be transferred 
eacb year to the handJoom sector so that 
by tbe end of the Seventh Plan, the total 
production of 700 million metres will be 
done by the bandloom sector. 

As regards the unemployment, we have 
particularly mentioned that this 50 million 
metres cloth which we have given to the 
bandloem sector this year, should be given 
to those 20 per cent bandlooms which are, 
reported to be not baving enough worK, 
in tbe remote rural areas, ana I hope that 
t>y tb, transfer of these 50 ,million metres 

cloth, they will be letting extra work and 
it wHI be possible for them to' run tbeir 
looms tor a larger p.art of the year, since: 
they have Dot been makin, fun utilisation 
of their looms durina the past years. 

As rcaards subsidy, the subsidy is 
already available. The subsidy in respect 
of the controlled cloth produced by the 
mills this year is Rs. SI.71 crores while i. 
the case of handJoom sector, it is Rs. 72 
crOTes. 

SHRI SRIBALLAV PANIGRAHI: 
What about the safeguards to be provided 
10 tbe w.orkers ? That was my question. 
He has not replied. 

SHRI KHURSHID ALAM KHAN 
They are being given loans. They are 
provided with raw materials; they arc 
being helped financially also. 

SHRI S. J,\IPAL REDDY: May 1 
know whether it is a fact that National 
Textile Mills owned by the Governnlent of 
India are incurring huge losses? In that 
case, how is it that the responsibility for 
production of standard cloth has been 
entrusted to these mills, while the private 
sector mills making hl4ge profits have been 
liberated from this obligation ? Sir. if the 
re'f'onsibility is being tran ... ferred com-
pletely to. the handloonl, seClor, what 
sf"ecial incentives are beiDa provided (0 

handJoom sector for production of 
standard cloth and to meet the possible 
loss? 

SHRI KHURSHID ALAM KHAN: 
In 1964 when the controlled cloth was 
introduced, this responsibility was given h) 
the private mills also but it was found 
that the private mills were not able to 
fuHiI the responsibility. Therefore the 
Government decided in 1981 that the 
National Textile Mills alone would meet 
this requirem~t according to the needs of 
the people. As regards the handJoom 
sector we are quite confident that what-
ever responsibility is given to tbe hand-
loom sector, they would be able to fulfil 
their responsibility. 

SHRI S. JAIPAL REDDY: I said 
that the National Textile Mills' owned 
by the Government are incur ri 11,· hUll 



losses and this responsibiUty will only add 
to the process of incurring of losses. The 
private sector mills which have made 
huge profits arc liberated from this 
responsibni~y. He has not answered that 
pi rt which was the thrust of the 
question. 

SHRt KHURSHID ALAM KHAN: 
The private mills are paving for the 
subsidy by means of a special excise duty 
for this purpose. 

KUMARI MAMATA BANERJEE: 
The Minister has stated in has reply that 
textile mills are producing more controlled 
cloth. for common man. May I know 
whether Government has given any instruc-
tion in respect of those textile mills which 
are now going to be closed for their 
mismanagement and mishandling of the 
management. E4ipeciaJly I am telling you 
about the Nationa.1 Textile Mills of 
ea1culta.Why arc these mills going to be 
closed '! \)Jhat steps are being taken hy 
the Government regarding this to overcome 
this situation? 

SHRI KHURSHID ALA~1 KHAN: 
Sir. 1 don't know if any decisiou has been 
taken about closing of any mil1s. 
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Ext iN dut, OD b.di 

*394. SHRI DAL CHANDER JAIN: 
WiJl the Minister of FINANCE be pJeased 
to state. 

(a) the amount of Centra) excise duty 
on bidi reafised during the last three years, 
year-wise; 

(b) the amount realised on bidi as 
. bidi cess during tbe Jast three years and 

the amount spent on Bidi Workers Wei .. 
face Fund Scheme. item-wise and year-
wise: and 

(c) the estimated amount of exemp ... 
tion in excise duty given to small bidi 
nlanufacturers during the Jast three years, 
year-wise? 

[english] 
THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI 
JANARDllANA POOJARY): (a) to (c) 
A statement is given below. 

Statement 

(3) and (b) The amount of central ex_ 
cise duty on bidi realised durin, the last 
three ycat's~ year-wise, and the amount 
realised as bid i-cess during the last three 
years are furnished below : 

(Rs. in lakhs) 

Year Excise duty collec-
ted on biris 

Cess collected on 
biris 

J982-83 
1983·84 
1984.85 

------------_._-__ -----
12094 
129~6 

12829 

320 
346 
3 .. 5 (provisional) 

The amount spent on Bidi. Workers Welfare fOund Scheme, item-wise and year-
wise, is furnisbed below: 

Administration 
Health 
Education 
Recreation 
HO\lsing 
W"rer Supply 

_ .. 
Actual expenditure 

-, "-_. __ .,_ .......... -.. ~"'''''- - '., -_ ,~-.,~"" ~ ...... ~".- ............ 
1982 .. 83 1983-84 

19.27 23.93 
82.79 97.77 

40.16 49.13 
3.40 O.2A 
0.66 0.47 

146.28 . 171.51 ----

(Rs, in lakhs) 

1984-85 

31.48 
128.87 
51.82 
0.34 
0.37 

---
212.88 




